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ClVIL APPEAL NQ(s). 10845 OF 2011

KAMAL KUMAR SRI VASTAVA Appel I ant (s)
VERSUS
DHANPATTI & ORS. Respondent ( s)

(OFFI CE REPORT ON DEFAULT)

Date: 13/09/2013 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE A K SIKRI
(I N CHAMBERS)
For Appell ant(s) M. Param Kr. M shra, Adv.
Ms. Tuli ka Mukherjee, Adv.
For Ms. Anuradha & Associ ates
For Respondent (s) M. R D. Upadhyay, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

By way of |ast opportunity, two weeks’ time is granted
the appellant to file the statenment of case.
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